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cost and , considerable amount at 
labour and time.

(c) This information is not avail-
able.

Harijan Welfare Board
748. Shrl TM wwirf.. w ill the Min-

ister of Home Affairs be pleased to 
state:

(a) whether the Harijan Welfare 
Board and the Tribal Welfare Board 
have been reconstituted; and

(b) if so, the names of members at 
these Boards?

The Minister of State In the Minis-
try of Home Affairs (Shri Datar):
(a) Yes, Sir.

(b) Copies of the Resolutions issued 
in this connection are placed on the 
Table of Lok Sabha. [See Appendix 
III, annexure No. 47].

Pakistan Nationals in Bombay
749. Shrl M. B. Thakore: Will the 

Minister of Home Affairs be pleased 
to state the total number of Pakistan 
nationals who have come over to 
Bombay State and parts of Gujerat 
during 1956-57 to stay permanently?

The Minister of State In the Minis-
try  of Home Affairs (Shrl Datar):
The information is being collected 
and will be laid on the Table of Lok 
Sabha as soon as it is available.
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Southern Zonal *Cooaell
751. Shrl B. S. Morthy: Will the 

Minister of Home Affairs be pleased
to refer to the answer given to Star-
red Question No. 350 on the 28th 
July, 1957 and state:

(a) the estimated annual expendi-
ture of the office of the Southern 
Zonal Council and the share borne by 
the parties concerned;

(b) the authority under which this 
office functions; and

(c) whether it works as a liaison 
or the agent of the Centre?

The Minister of State In the Minis-
try of Home Affairs (Shrl Datar):
(a) The estimated annual expendi-
ture on the office of the Southern 
Zonal Council is Rs. 90,200, which 
will be wholly borne by the Central 
Government.

(b) The office of the Zonal Council 
functions under the Chairman of the 
Council.

(c) No.

Regular Temporary Establishment at 
Assistants

75*. Shrl Balmlkl: Will the Mini*, 
ter of Home Affairs be pleased to
state:

(a) the quotas reserved for ea£h 
category of temporary Assistants in 
the new Regular Temporary Estab-
lishment;

(b) whether it is a fact that new 
Regular Temporary Establishment of 
Assistants has not been announced for 
a long time; and

(c) the date by which Government 
propose to bring out another Regular 
Temporary Establishment of Assis-
tants?




